
12.00 NOON 
STATEMENT BY MINISTER 

Correcting tbe Te|>Iy to unstarred Question 
1094 answered in the Rajya Sabha on t)ie 5tfa 
March) 1986 regarding shortage of aiivrafts in 
the Indian Airlbies. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER): Sir, I beg to lay 
on the Table a statement (in English and 
Hindi) correcting the reply given in the Rajya 
Sabha on the Sth March, 1985, to Unstarred 
Qiicstion 1094, regarding shortage of aircraft 
in the Indian Airlines. [Placed in Library. See 
Nfo. LT-2708]86] 

PAPERS LAID ON THE TABLE 

 
MR. CHAIRMAN: No, No.    Nothing rill 

go on record. 

SHRI KAILASH PATI MISHRA:* 
, Report and accounts (1984-85) of Central 
Council for Research fn Ayurveda ad 
Siddha, New Delhi and related ipers. 

•Not recorded a^ ordered by the Qiaii-. 

U. Prevention of food adulteration (Fonrth 
ameudment) rules, 1985 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FAMILY VVEl^ FARE 
(SHRI S. KRISHNA KUMAR): Sir, I beg to 
lay on the Table— 

LA copy each (in English and Hindi) of 
the following papers:— 

(i) Annual Report and Accounts of the 
Central Council for Research in Ayurveda 
and Siddha, New Delhi, for the year 1984-
85, together with the Auditors' Report on 
tlie Accounts. 

(ii) Review by Government on the 
working of the Council. 

(ill) Statement giving reasons for the 
delay in laying papers mentioned at (i) 
above 

[Placed  in Library. See    No.     LT- 
2611186 for (i) to (iii)J 
II. A copy (in English and Hindi) of the 

Ministry of Health and Family Welfare 
(Department of Health) Notification G.S.R. 
No. 543(E), dated the 2nd July. 1985, 
publishing ihe Prevention of Food 
Adulteration (Fourth Amendment) Rules, 
1985, under subsection (2) of section 23 of 
the Prevention of Food Adulteration Act, 
1954. [Placed in Library. 5CP No. LT-
2612|861 

1. Report and accownJs    (1984-85) of the 
North Eastern Electric Power   Corpora 

tion    Limited,    SWUong   and    related- 
papers. 

n. Report (1984-85) on the activities of the 
Coal Mines Labour Welf.Te Orga-

nisation, Dhanbad and related papers 

THE MINISTER OF ENERGY (SHRI 
VASANT SATHE): Sir, I beg to lay on the 
Table— 

I. (1) A copy each (in English and Hindi) 
of the following papers, under subsection (1) 
of section 619A of the Companies Act. 
1956:— 

(i) Annual Report and Accounts   of ' the 
North Eastern Electric Power Cor- 
iporatiows   Limited,   Shillong,   for      the 
year   1984-85,   together    with  the  Audt- 
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tors' Report on the Accounts and thft     
comments of the     Comptroller      and 
Auditor General of India thereon. 

(ii) Review by Government on the 
working of the Corporation.     (. 

(2) Statement (in English and Hindi) 
giving reasons for the delay in laying the 
papers mentioned at (1) above. [Placed in 
Library. See No. LT-2628|86 for (1) and (2)] 

n. A copy each  (in     English    and 
Hindi) of the following papers:— 

(1) Annual Report on the activities of 
the Coal Mines Labour Welfare Orga. 
nisation, Dhanbad, for the year 1984-85. 

(ii) Statement giving reasons for the 
delay in laying the papers mentioned at (i) 
above. 

[Placed in Library. See No. LT-265I|86 
for (i) and (ii)] 

REPORT AND ACCOUNTS (1984-85) OF 
THE AIR INDIA AND RELATED PAPERS 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CIVIL AVIATION 
(SHRI JAGDISH TYTLER); Sir, I beg to lay 
on the Table a copy each (in English and 
Hindi) of the following papers:—• 

(i) Thirty-second Annual Report of the 
Air-Indai for the year 1984-85, under sub-
section (2) of section 37 of the Air 
Corporations Act, 1953. 

(ii) Annual Accounts of the Air-India, 
for the year 1984-85 and the Audit Report 
thereon, under sub-section (4) of section 
15 of the Air Corporations Act, I9S3. 

(iii) Review by Government on the 
working of the Air India. .    . 

(iv) Statement giving reasons for the 
delay in laying the papers mentioned at (i) 
and (ii) above. 

[Placed in Library. See No. LT-2597I 
86 for (i) to fiv)] 

1. Reports n 984-85) of the comptroner and 
anditor general of India, wHon Govern-

ment (civil), (Defence services) and (poste 
and Telegraphs) 

II. Appropriation accounts (1984-85). 
Union Government (Civil), (Defence ser-

vices) and (posts and Telegraphs) 

III. Fbunce Accounts (1984-85) of tlw 
Union Government 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (RAJYA SABHA) (SHRI 
SITARAM KESRI): Sir, on behalf of Shri 
Janardhan Poojari I beg to lay on the Table, 
under clause (1) of article 151 of the 
Constitution, a copy each (in English and 
Hindi) of the following papers:— 

(i) Report of the Comptroller and 
Auditor General of India for the year 
1984-85, Union Government (Civil), 
Volumes MIL [Placed in Library. See No. 
LT-2662186] 

(ii) Appropriation Accounts for the year 
1984-85. Union Government (Civil), 
(Diglot). [Placed in Library. See No. LT- 
2666J86] 

(iii) Finance Atcounta of the Union 
Government for the year 1984-85, 
(Diglot). [Placed in Library. See No. LT-
2663[86] 

(iv) Report of the Comptroller and Auditor 
General of India for the year 1984-85, on 
Revenue Receipts of the Union Government 
(Civil)-Volume I (Indirect Taxes) and 
Volume II (Direct , Taxes). [Placed in 
Library. See No LT-2664|86] 

(v)  Reoort of the Comptroller    ant Audi'or 
General of India for the   yea 1984-85,   
Union   Governm-nt   (Defeno Services).  
FPlaced in Library. See   No 
   LT-2667|86] 

(vi) Aooropriation Accounts of th 
Defence Services for the year 1984-8! 
[Placed in Library. See No. LT-266: 86] 

(vii> Report of the Comptroller ai 
Auditor G'"nera1 of India for the ye 
1984-85. Union Government (Posts ai 
TelceranhO. rPlaced in Library. S No. 
LT-2665|86] 


